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Private Senas in Bihar
3132. SHRI HIPHEIL: Wil] the Min-
ister of HOME AFFAIRS be pleased
to state:

(a) whether Government have re-
ceived reportg that some private senas
are operating in Bihar;

(b) if so, whether Government have
asked the State Government to sub-
mif a report in this regard; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENT-
ARY AFFAIRS AND THE MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (c) Government 1is
aware of the existence of private
senas in Bihar. However, since ‘pub-
lic order’ and ‘police’ are State Sub-
jects it is the primary responsibility
of the State Government to keep a
close watch on the activities of such
senas and take appropriate steps as
the situalion warrants.
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Reservation for SC/ST in posts under

N.DM.C.
3135, SHRI ANAND PRAKASH
GAUTAM: Wil the Minister of

HOME AFFAIRS be pleased to state:

(a) whether i{ is a fact that out
of 210 posts of A.E. (Civil) and 26 posts
of E.E. (Civil) in New Delhi Munici~
pal Committee only 11 posts of A.E.
(Civil) belong to SC/ST;

(b)y whether it is also g fact that
the JEs. and AEs. belonging to SC/
ST are available for promotion with
more than 15 years’ service;



